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worst offenders 1n the matter of wviolation
of the orders of ban on produ.tion of
coloured cotton sarees by powerlooms’ 1
wish to clarify in this connection that the
referen.e to Andhra Pradesh had been made
inadverten ly 1 had actually meant to
refer to Maharashtra and Maidhya Pradesh
and not Andhra Pradesh

PAPERS LAID ON THE TABLE

THIRTY FIRST ANNUAL RePORT (1970-
71) oF THE COFFEE BOARD

THE DEPUTY MINISTER IN THE
MINISTRY OF FORE!'GN TRADE (SHRI
A C GEORGE) Sir, 1beg to tayon the
Tab'e, a copy (in Hindt) of the Thrity first
Annual Report of the Coffee Board for the
vear 1970 7I. [Placed in Library See No
LT 3554/721

ELEVENTH ANNUAL REPORT OF THE
OiL AND NATUAL GAS COMMISSION
AND RELATED PAPERS

THF DEPUTY MINISTER IN THE
MINISTRY OF PETROLIUM AND
CHEMICALS(SHRI DALBIR SINGH) Sir,
I beg to lay on the Table, under sub-section
(3) of section 23 read with sub section (4)
of section 22 of the Oil and Natural Gas
Commussion Act, 1959, a copy each (in
English and Hindi) of the following papers*-

(1 Eleventh  Annual Report and
Accounts of the Oil and WNatural Gas
Commussion for the year 1970 71, toge-
ther with the aud.tor’s rzport on the
accounts

(1) Review by Governraent on the
working of the Commussion [Placed in
Library See No Lt-3578/72 for (1)
and (11)]
CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

REPORTED DECISION OF THE GOVERN-
MENT TO IMPORT A LARGE NUM-
BER OF TRACTORS WITHOUT
SURVEY OF THEIR DEMAND
AND QUALITY

SHRIN G GORAY (Mazharashtia) *
Sir, T beg to call the attention of the Mins-
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ter of Agriculture to the repa.ted decision
of the Government to 1mport a large num-
ber of tractors fiom various countries with-
out making any survey of therr demand knd
quality vis a-vis production 1a the country

[Mr Dcepurty CHAIRMAN 1n the Charr]

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB SHINDE) Mr Chairman,
Sir, Government of India has, 1n consulta-
tion with the Plinning Commuission, decrded
to import 20, 000 Nos of tractors—50’7
tractors will be imported In § K D condi-
tion with deletions The tractors for which
manufacturing tacilities have already been
effectively established tn the country mainly
fall in the H P range of 35-50 By and
large, care will be taken to ensure that
imports are made of tractors in the H P.
ranges other than these already being man-
ufactured m the country Also, only such
tractors as have an approved manufacturing
programme 1nthe country are proposed to be
unported, subject, however, to the avatlabi-
ity of foreign exchange As usual, model-
wise detatls ot import are being considered
by an Inter-Ministerial Committee

Assessment of demand of tractors was
made on the basis of pending registerations
with the dealers of indigenous manufacturers
as well as with Agro-Industries Corpora-
tions 1n the various States (after discounting
these figures surtably on account of possible
duplicate orders and over lapping) and the
projected demand for the period ending
31st December, 1972 Net requirement of
tractors was worked out after 1aking mnto
account the availability from indigenous
production, imports 1n the pipe line, etc.

Even though the gap between the dema-
nd assessed on the above basis and the
availability of tractors was much more, 1t
was decided to import 20,000 Nos only as
import to this extent was considered inesca-
pable, It was, however, decided that the
position regarding further mmports will be
reviewed as soon as the demand for tractors
1s assessed by the National Council of
Applied Economic Research A study of
assessment of demand during the remaining
period of Fourth Plan and the Fifth Plan
period, on scientific basis, has since been
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entrusted to National Council of A pied
Eccnem e Research  and  their report s
awaited

Government of India 1s very Kkeen to
encourage indigenous production of trec.ors
In order to encourage dom->stic production
Government of India have given a number
of facilities to the tractor manuficturers
Ministry of Agriculture s constantly in
touch with the Mintstry of Industrial D ve o-
ment with a view to achieve acce eratel
rroduction within the country

SHRI N G CORAY I find that the
reply given by the Minister 1s not satisfac
tory at all 1 do not know w,eher 1t1sa
nuddle or whether 1t 1s a racket [ am
surprised that on the 24th the statement
that the Minister of Agriculture Shri F khr-
vddin Ali Ahmed was repotted to have
been made mn the Consultat ve Commiitee
was that the Gcvernment of India would
mmport 1,20,000 tractors Then, Sir, surprise
was expressed and the Ministry came out
with a correction saying that only 20 000
tractors were to be 1mported Now, n the
Consultative Committee again, as 1t was
reported, the honourable Minister had made
two points One was that massive mmport of
tractors with the necessary spare parts had
become necessary because of the new mass
1ve sctemes of 1ncreased farm production,
etc that the Governmrent was planning to
undertake and the second point was about
the shortfall in the indigenous production
Now, Sir, 1t was immediately pointed out
the next day bv the Chairman of M/S
Escorts, Shiy Nanda that tlere weie a
number of tizctors lying with the producers
and also with the Agro-Industries Corpora-
tions in the varicus States Sir, 1if you look
at the figure , you wiil fird that 1n reply to
a q'estion put here 1n the Raiya Sabha on
the 12th Apr | 1972, the reply gwvea by the
Minister savs that for the tractors, wh che-
ver brand they iray belong to, the prices
were 1n the range of Rs 25,000 to Rs 31,
000. So, if you are going to import about
twenty thousand tractors with spare parts,
etc , 1t neans nearly Rs 50 crotes or per-
haps more Now, the question s whether
there 1s any need to import so many trac-
tors, because thete a e so many factors and
one of the factors 15 that in this country
there are thousands of tractors remaning

[28 AUGUST 1972]

matter of urgent public 110

tmportunce

with the various dealers ana the Agio Indus-
tries Corporations unsold and therr number
1s ,000 vYou will find that the manufac-
turers 1n Madras have shit down and the
same thing 1s happening vo far as tle tr ctor
manufacturc 1n Barodt 1s concerned and [
think  hat If the Gove nment’s rolicy ot
mmporting tractors to the tune of 20,000 or
30 000 continues we have to take 1t for
granted that the indigeous tractor manufac-
turers will certainy have to wind up therr
whoe <how This does not include the
unassemb'ed tractors with the produ ers
Iike the HMT and others

Sir, T feel that all along the Goverament
has not been able to find out the true dema-
nd Just now the M nister said that there
was a fair demand for tractors Now, 1° you
analyse the demand vou will find that so far
as tiic Mi,sey Ferguson tractor 1s cocerned
90 , of the entire demand s for those
tractors That shows that the Goyernment
will have to 1mport these trac ors 1f the
demand s really genune 1 wou'd like to
say that 1t 1s not so This dem n! 1sa scrt
of made out demand a fase demand ptt
up by the varou. trading certres
and the merchants I would like to point
out here that 1t was posstble for the indige-
enous tractor man .factu ers to g.ve all the
tractors that we need iIf the various cuibs
on them by way of taxation, etc wer.
removed It i< possible, because the instaliel
capacity of all the tractor man ifactu ers 1n
in India will be sufficient to meet th  mat-
genous requirements That 1s not happering
because, Sr, the Government 1s givrg
pernusston to all soits of people to minulac-
ture tractots

Sir, I wowd

gioe an examp'e In
Hyderabad a hige building has been
erected and I was tod that there 1< no

machtnery 1n the building at all There are a
few tractors and a few spare parts, because
they are not 1n a posttton to manuf clure
tractors Beciuse of this unrestricted tmport,
1 would hike to know fron the Gcvcrnment,
Sir, that 1f really according to the estm.ate
20,000 tractors were needed, why 15 1t that
the tragtors wh ch are the e with tte manu
facturers and with the trading centies are
pot being Lifted? T can give you the examp'e
of Kirloskars They 1mnorted 500 trac ors
as part of trerr total 1nport hccnce  Sir,
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not more than 15 to 20 tractors have been
Iifted, all the remamning tractors are lying
wtth them.

Sir, I do not know 1if the Government
intends to buy more tractors from countries
like East Germany, what wou'd happen to
tractors we have already with us We
already got from them, 1t 15 a well known

story, I would like to know from him
whether teally these 20,000 tractors are
needed by our agriculturists or

whether 1t 18 being done under some
pressure —pressure from the wvorld Bank, for
instance, or p essure from other countries,
other Communist countries Therefore
1 would hke to know from the
Minister that if these 20,000 tractors are
going to be mported—most probably very
soon—~what will happen to the tractor indu-
stiy in own countiy ? These are the two
questions

Then, lastly, Sir, tf you ar. going to put
a ceiling on the land have you taken this
also into account With the redicion in the
cetling, will 1t be profitab'e or will the
agriculturists go 1n for biviny tractors when
the land shrinks to 10 acres or 12 acres ?
And if tractors are likely to be purchased
by smaliet agriculturists, 1s 1t not necessary
to think 1n terms of smaller Power tillers
or some other high and medium variety ?

SHRI ANNASAHEB SHINDE - Sir, the
hon Member has rased the basic ssue and
raised some doubt whether Government of
India’s polcy 1s to discou age domestic
production of tractors ? May [ assure him
that 1t 1s not at all the intention of the
Government ? In fact, as I said in the stat-
ement, the Government of India’s policy
1> to encourage Indigenous production 1
need not retterate and repeat that our de-
mand 1s so large that ultimately we will have
to develop our indigeneus capaetty There
1s requirement of tractors of various ranges
of horcepower, including power tiller, as
has been referred to by the hon Member,
because our agro-climatic conditsons and
soil structure differ very mich from area te
area So there 1s requiremert of various
horsepower ranges 1n our country But the
basic doubt seems to appear to come from
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the fact ay to what 1s the assessment In
fact, 1 have got som= figures with me, and
from this the hon Member will be convi-
nced that the cecision that the Governmont
of Indra has taken 1s something which is
not arbitrary or which 1s against the intere-
sts of tle country as such Last vyear,
when some ascessment was made
we found that with the indigenous manu-
facturers—one has to deposit some amount
for registering himself—there was a de-
mand for 72,629 tractors W th the Agro-
Industries Corporation the demand was
for 81,976  This came, to 1,54,000 in Jure
1 "1 This did not include the demand of
agro service centres, Detence personnal or
the tractors required for area development
etc So, according to our estimate, their
requnement was about 11,0 0 or 12 000
tractors  Assumung that 339, of 1t may be
overlapping —somebody might have regis-
tered himselt that both the places 1 his
anxrety to have 1t quckly—the demand
comes almost to 1,14,000 If estimate of pro-
jected demand upto 1972 s taken into
account, total demande comes up almost
to 2 lakhs

SHRI N G GORAY Seven thousand
tractors are already lying there

SHRI ANNASAHEB SHINDE
eoming to that Tuus explains the position
obtaining last year Thereafter, the Tractor
(Distribution & Sa'e) Control Order was
promu'gated from 1-9-71, Under this
order, applications are registered after a
deposit of Rs 1,000

I am

There are various forms prescribed and

even then we find that the total registra-
tion of various makes of mmported tractors
as on 31st March, 1972, with to Acgro-

Industries Corporations was 27,000 and with
indigenous manufacturers about 30,000 In
addition, the Duector General of Reset-
tlement for ex-servicemen and defence per-
sonnal had registered a st of 15,000 So,
the total numoder of the demand comss to
more than 65,000 Now, taking into consi-
deration this registered demand with Rs.
1,000 as depostt and that only 16,000 nnm-
ber s the 1ndigeous produc.ion, you can
see how much 1s the wide gap between de-
mand and supply 1In fact, there was a
black market, a number of farmers were



113 Calling attention 10 g [23 AUGUST 197 ] matter of urgent public 114
importance
put to a lot of inconvenierce Ore had | about these tractors No doubt, they are

to wait for months and veirs onlv some
time back Now, some other factors have
come tn. Our e.timates, therefore, are not
wrong

I wou'd again hike to mention that the
tractors which we are going to import by
and large would not be 1n the same range
which are manufactu ed 1 this country
The tractors which are manufactured in our
country are mainly within the range of
30H P. 1050 H P. We wil 1r pert tra-
ctors below 25 H P or above 50H P
barring a few exceptions Therefore, the
ind’genous manufacturing programme 1s not
likey to be adversely affected.

However, the point I was making was
that there 1s such a wide demuand. Last vear
due to some fis.al duties, taxation etc
there has been some change 1n the demands
particularly of the tractors of verv high
prices, 1. €. Rs. 35,000 or Rs 40,000 There
seems to be some slackening of demand
But the firures which I gave were of March
1972 and this figure related to the actual
registration with deposits Therefore, my
Ministry estimates are not In any way
wrong. Only what I would like to submit
s that in order to leave no doubt in regard
to these matters, as I have stated in the
main Part of my replv, we have referred
this matter to the National Council of
Applied Economic Research. They will be
making recommodations and Government
would be acting on the basis of those
recommondations I would hke to assure
the hon Member that there is no intention
whatsoever of the Government of India to
do anvthing which will adversely affect indi-
genons manufacturing

SHRI N. G GORAY :1 would hke ‘o
know one point Why 1s 1t that the tractors
which are already here are not being hfted
1if such a demand 1s there ?

SHRI ANNASAHEB SHINDE : In fact
what you mention 1s not correct For mns-
tance, as far as the Agro-Industries Cor-
porations are concerned, whatever informa-
tion I have got as on 30th June, 1972, the
number of the tractors which are lying with
the Agro-Industries Corporations mclude
458/RAO 9 tractors which are to be refurned
to the GDR  There 15 so much controveisy

lying with the Agro Industries Corporation,
but there 1s an understand ng that they are
to be returned to the GDK.

SHRI DAHYABHAI V PATEL (Guyrat):
How long would y>u take to do that ?

SHRI MAHAVIR TYAGI (Uttar
Pradesh) +- Why don’t you start your own
factory ?

SHRI ANNASAHEB SHINDE. Anyway
this number 1s not material. There are about
750 tractors which are under assembly
with the Agro-Industries Co poration Since
these tractors aie still under assembly, this
numberisalso not material Then the reserve
for the Agro-Services Centres 1s about 37
tractors The number of the tractors under
allottment/delivery—this 1s the relevant
number 1s 1275 Now, 1n the country, as a
whole, where there are more than 15 Agro-
Industrnial Corpoiations 1n the  country,
unless they have some stock of about 15
to 20 to 30 tr.ctors each, how can they deal
with the situation ? So, the numbzr 1s not
so large.

I would again like to explain one thing.
Take for instance the Forguson tractors.
In fact, the hon. Member 1s himself know-
ledgeab e, he himself knows that farmers
have to wait 1n queue for two to three years
even now for getting a tractor. For quality
material there s no lack of demand in this
country. In fact, there s some premium
for this tractor and, therefore, I would like
to be enhghtened by the hon Member if
M/s Massey Ferguson are prepared to
supply, 1f they have any stock, to the Indian
farmer Mv information 1s that one has
to wait on the waiting hst up to 2% years

SHRI DAHYABHAI V PATEL I went
with the Speaker on a Parhamentary Dele-
gation to England We were taken to the
Massey Ferguson factory and what they
were doing was they were making tractors
on order Why don’t you ask them ? They
will gtve you 1mmediately.

SHRI ANNASAHEB SHINDE : Despite
your association withHindustan Tractors—he
1s expected to be a very knowledgeable
person . . .
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SHRI DAHYABHAl V PATEL *1 am
vety knowledgeable all right Wil you put
the report of the Tractor Prices Inquiry
Committee of your own Mimistry on the
Tab'e of the House ? You w:ll get startling
disclosures as to how the Government 1s
destioying this industry The Government
1s responsible for the destruction of this
industry  Since the Minister says so, will
he place the report of the Tractor Prices
Inquiry Committee of Fis own Miistry on
the Table of the House ? That 1s whv I
call this Minister the Minister for Industrial

Destruction and not Industsial Develop
ment
SHRI ANNASAHEB SHINDE  Sir, I

was explaning the position, I was referring
to the indigenously manufactured Massey
Fergusson tractors Some Massev Fergusson
tractors are also 1mported but that 1sa
different matter 1 was specifically referring
to the ind genouly manufactured otes Thev
are not assembled, they are marufactured
here and 1t 1s one of the best units in the
country and we should be proud of 1t So,
there 1s no question of stocks Some manu-
tacturers are facing d fliculties, whether 1t
1s due to price or whether 1t 1s due to
taxation or whether 1t i1s due to some
other reasons and we will have to go into
that It will be the endeavour of our
Ministry to review the position from time
to time The hon. Member referred to
Hindustan tractcrs, omehow or other he
may blame me but to my mind they have
stopped manufacturine I do not know why
There 1s no lack of demand but obviously
there are some problems e1 her financial or
managerial because of which they had to
stop tleir manufacture

SHRI DAHYABHAI V PATFL You
refer to your own report, the report of the
Tractor Prices Inquiry Commuttre, and they
will g ve all the answers there Put it on the
Table of the House so that everybody
will know about 1t

SHRI ANNASAHEB SIIINDE  Basi-
cally there 1s nothing wrong in our approach
but it some hon Members have any sugges-
tions to make, if they want to make any
modifications in the approach, we have
always an open mind Our approach 1s
m the mterests of the countiy, mn the
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interests of the nation and at the seme time
designed to see that the farmers dc not
suffer for lack of tractors One more potnt
I wonld like to add He sad b.cause of
pressure from some country, communist or
otherwise, Government has taken this
dects on. (Interruprions) We do not take
decisions under pressure of anypody, any
mternational ag=ncy or anv foreign country
We have taken decision on merit

SHRI DAHYABHAT V PATEL Al
ways under Russtan pressure

SHRI ANNASAHEB SHINDE We
take decistons on the basis of our national
inte ests

MR DEPUTY CHAIRMAN Mr Kul-
karmr Please be brief We have already
taken twenty-five minutes and only one
memb->r has fimished

SHRI BABUBHAI M CHINAT
(Maharashtra) Sir, 1 was clubbed with
Mr Goray

MR DEPUTY CHAIRMAN You were
not in your seat when your turn came and
I was told that you would like to ask a
little later v

SHRI BABUBHAI M CHINAI 1
wanted that I should not be left out

MR DEPUTY CHAIRMAN You have
Just come 1n, 1t 18 good for vou to follow
what 1s happening T wi'l call you later

SHRI BABUBHAI M CHINAIL Al
righ, Si

SHRI A G KULKARANI (Maha-
rashtra) Sii the hon Minister has now

assured that they are giving all assistance
to the indigenous tractor ndustry We
all  desire that the indigenous tractor
industry should not be discriminated and
indiscriminate imports should not be allowed
but may I know from the hon Minister one
thing ? This involves the basic problem of
development of agriculture and prices of
inputs aid services required for the pur-
pose Has the Mmistry applied 1ts mind and
taken adequate cdie ? Due to verious 1m-
posts, partculaiy fertilizer duty, tractor
duty and other duties the prices of inputs
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i
are nising and there are vitious 1nd catio s

that they will rise further While safeguar-
ding the tractor industry the ba.ic noint is
that agricultural services have to be cheaper
if you want to produce more and compete
i the world For that propose may I know
whether the Ministiy of Agriculture  will
try with the Ministry of Finance to lower
the duties on tractors, fertiliz>rs and pesti-
cides ? Otherwise, T only want tn warn
you that there 1s a move going on that the
duties should be increased beciusc there 1s
a mistaken impression on the pa-t of va-1ous
radicals that all agriculturists are rich, 1t 1s
not a fact,

SHRI DAHYABHAI V
am glad that there 1s some
side.

PATEL : 1
sense on that

SHRI A. G KULKARNI. You have
got all the sense but not relevance

SHRI DAHYABHAI V. PATEL : You
will see what relevance there isina few
years.

SHRI A. G KULKARNI : I was asking
these two questions, and along with 1t [ wan-
ted to know whether 1t 1s a fact that you are
going to allow certain imports and whether
they are 1n the range of 25 to 50 The East
European country which 1s going to supply
these tractors has not fulfilled the obligation
and the Agriculture Ministry will have to be
careful;  otherwise this country and the
farmers will suffer  There 1s the last point
I wanted to know about, and it 1s parti-
cularly about the credit facilities for pur-
chase of agricultural tractors. Mr. Goray
said that 7,000 tractors are lying stocked
I do not know 1f the quality s bad and
therefore there 1s no demand for 1t. Now
the first flash of bank nationalisation is
gone Now a tractor being worth Rs 40,000/
there are various delays 1n giving credtt
So will the Ministry take an integrated
approach to prob ems confronting agricul-
tural development, not merely confined to
supporting indigenous industries ?

SHRI ANNASAHEB SHINDE : I am
thankful to the hon Member fo1 making
very valuable suggestions Infact, Indian
agriculture today suffers for lack of ade
quate draught power, and one of the
reasons why our productivity 18 low 1s be-
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cause we have no adequate draught power,

The poor farmers cannot own bu'locks,
and wtthout bullocks the land ¢ nnot be
properly cultivated So there i1s obvioucly
the need for cultivation of ad quate draught

power through power machmes, etc and
therefore, every step will have to be
taken in  future tosee that the 1nputs,

whether they are fertilizers, agricultural
machinery or other, are encouraged, and
from that point whatever suggestions have
been made by the hon Member, we will
see to what extent we can take them up
with other Ministries, etc Ultimately, what-
ever decisions are taken, they are decistons
of the Government as a whole But it will
be our endeavour to convince the other
Ministries of the desirability of not making
the mputs ton costly. because thit affects
agricultural production ultimately.

As far as credit 1s concerned, to mv
mind that s also one of the things which
comes in the way If credit-giving s not
streamlined, 1f easv credit 1s not availab'e,
the puichase of tractors also 1s adversely
affected That 1s one ot the points where
the commerctal bank,, the Reserve Bank
and the Finance Minmstry may review the
position Also we shall review the position
of co-operative banks, see what are their
difficulties, and our effort would be to see
that the procedure 1s simplified and easv
credit 15 made available for agricultural
inputs including agricu'tural machinery.

SHRT BABUBHAI M. CHINAI: May
[ know from the hon. Minister whether
what I say presently 1s correct ? So far as
the total production of these tractors is
concerned, 1t 1s some where near 33,000 in
the course of the Ilast four years and in
1972-73, even with lhe best of eftorts, 1t may
stand at the same 33,000 are at the most 1t
may go up to 34,000 according to the pre-
sent schedu'e There 15 also the indigenous
prodction of tractors which 1s also feeding
the agricultural demand, by and large to the
satisfaction of the agricuiturists, Now. Sir,
we have a surplus of 7,000 to 10,000 tractors
for the last four years Last year we had
a surplus of 10,000 on a year-to-year
basts In view of this why has Government
decided to import tractors baffles me, even
though the hon Mimster has tried to ex-
plain away why they are thinking of im-
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[Shri Babubhat M Chinat ]

porting tractors  Sir,1f  the ndigerous
industry 1s not in a posttion to del ver the
goods, I can quite understand vour inpotting
1t 1f the indigenous tracto™s a ¢ not good,
if the farmers are agamnst using them T can
understand 1t Here the question 1s that
there are certamn other difficulties which

face the manufacturers, and theretore this
surplus 1s going on The hon Minister
pointed out about the Masseys No doubt

Masseys are more in  demand—there 1s no
doubt about 1t—and there v a  premum of
Rs 8,000 on each Massey, and theie s a
Ime for it 1t may be supenio  to other ira-
ctors Rutis thata criterion why other
manufacturers should be barred, their labour
shculd become unemployed and therefore
a kind of stagnation shou'd be biought

about wm their activities ? Now,
several people manufacture several
thngs One may manufacture the best

quality In another’s manufacture the quahity
may be a little less, may be mferior also
All the same, all told, we have to take mto
conaideration whether the industry 1s n
a positton to deltver the goods or not The
hon Mimster made a sweeping statement
mn re ly to Mr Goray’s enqu'ry that thev
are only importing tractois of 20 to 50 h p
and above Am T right?

SHRI ANNASAHEB SHINDE  20-25
and 50 and 2bove Excluding those which
are manufactured here

SHRI BABUBHAI M CHINAI Now
the pomnt 1s these 20 to 50 h p tractors,
who are taking these ? They are taken by
farmers, buat they cannot use it all

They have to give 1t on hire during the
season and off season to smal peop'e who
have got ten acres, eight acres or five acres
and that 1s how they make up the price anJd
give back the loan to the bank They have
to g ve back their loan In fact, they meet 2
part of the payment from these hire charges
The present position 1< that the mdigenous
tractor manufacturers have to pay ten per
cent excise duty, ten per cent sales tax and
also ex ise duty and sales tax on the com-
ponents which they buy from the sma l-scale
mdustry Some of them they may be mm-
porting parts also So, the overall cost
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becomes so high that 1t s diffic:it to pay
Therefore, we have to find a remely so that
the indigenous industry can run sm othiy
and produce more and 1t would be cheaper
The other way s to spenld foreign exchange
which 1s very dear to this country at present
It can be utihised for other thimmas We are
utihising this foreign exchange to kill our
own ndustry which 1s com'ng u> slowlv It
may not be up to the expectations of the
hon Mumnister or mine or any o her Member
of the House but one thing s e tamn If they
are not in a posttion to fulfil the requir-
ments of the country Then there are 10 00}
unsold tractors n the countiry In sptte of
that 1f t} € hon M nister says ‘No” and their
policy 15 to import it we have not unders-
tood 1t  Under the circum tarces, may [
know gire the Fon Minister frur or five
smali' sugg stion, ? One, 1ucrease import
duty on completely buitlt up tractors and
erthcr complete'y remove or substantially
reduce the costoms and 1mport levies on
components tmnoited by establ! shed tractor
industry Two, either completely remove
excise duty on ind genously produced trac-
tors or place a celltnz of Rs 1000 ex.ise
duty irrespect of price and h p of tra.tors
Three, reduce State sales tax on fractors
prod iced 1n India as has been done m the
State of Punjab In most States the «<ales
tax varies from 3 per cent to 7 per cent on
tractor sa'e price to the farmer irrespective
of whether Indian produced or imported
Punjab 1s the only State wh ch has placed
3 per cent sales tax on 1mported tractors
and o1ly 1 percent on tractors produc d 1n
the cocuntry This sistem s<hould be reco-
mmended for un versal adoption by all
States Four, to impro € upon the tractor
demand and also to help the cra<h proe-
ramm~ tor high 1 agr cultural production,
loan for th> purchase of tractors n.ust be
freeiv avarlable w thout calling for mortgage
of landed provertv in addition to tractors
as security This 1s baing done today by the
banks They are asking the farmer to mor
tgage his land on which he depends, to buy
a t actor I can understand therr asking for
the tractor to bs mortgaged, but not the
land Finally mo,t of the* ractor-owners are
hiting out tractors to very small farmers
who can expeditiously carry out the cultiva-
tion programnie and recoup a part of the
large damage caused by drought n several
States The 1evenue losses on account of
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ehmimation or reduction of 1mport levies,
cnstoms duties and excise on Indian pro-
duced ir-ctorscan be recovered by enhan-
cng the mport dutv and sales tax etc. on
cumpletely built-up imported tractors.

MR DEPUTY CHAIRMAN Now,
p'easc finish At this rate you may take half
an hour.

SHRI BABUBHAI M. CHINAI Half
a minute I wll not take more. Those who
require 1mpo.ted tiactors must be made to
pay a higher price as 1n the case of 1mpor-
ted automobiles and, finally, where 1s the
necessity of tmport ? who has demanded 1t ?

SHRI RANBIR SINGH
Farmers of tnis country.

tHaryana) :

MR DEPUTY <(HAIRMAN:
Minister will 1eply.

The

SHRI{ BABUBHAI M CHINAI " Indi-
genous tractors are lying 1dle I only want
to <av if farmers want imported ones, why
should there be ten thousand fractors in the
country Iving 1dle 7 I can understand farmers
may require Massey tractors How 1s it that
mported tractors are being asked for by
farmers ? 1t 1s sumply because I think there
1s a kind of feeling in the minds of the
pub'ic that an mported th ng 1s alwavs good
and an idnigenous thing is nof, not only in
the case of traclots but n respect of many
other things also Therefore, T beseech the
hon. Minster to kindly reshape his policy
completely ban mmports and see that the
indigenous nd astry 1s not affected

SHRI ANNASAHEB SHINDE S, by
and laree the problems of manufacture of
tractors are attended to by the Ministry of
Industrizf Developnent Mv  Ministiy (s
marnly a consumer Ministry That means if
we want tractors for agriculture, we deperd
upon indigenous manufacture or umport 1
do not know whv the hon Member got the
tmpression and 1 did not mean when 1 made
some observations that o 1ndigenous trac-
tor manufacturing mdustrv 1s not com'ng up
well. In fact 1 would like to clar fy There 1s
bound to be some quality difference from
manufacturer to manufacturer The pomnt |
was going to submit 1sthat by and large—-there
are very few indrgenous mant facturers, half a
dozen or so—by and large 1 must say 1 know
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something of the tractor industry and 1 can
say that the *tractor industry 1s coming up
well It needs to be cncouraged Even if
sometimes we insist on quality, there should
be no resistance That will help our tractor
manufacturers to sell their products eas.ly
Sometimes even on the floor ot th: Hous.
If some hon Memb rs raise the quality
question, I think they should not be aiscou-
raged or criticised adversely

Regarding some of the suggestions the
hon Member made about taxation etc, I
would like to subaut for his mnformation that
there 1s 2 very heavy duty on imported
tractors, almost 45 to 46 per cent ([nrerrup-
tion). The whole approach of the Govern-
ment of India 1s that mmport should be
discouraged and indigenous manufacture
shovid be encouraged That 1s why a much

heav er dity 1s .maposed on imported trac-
tors.

v

There are other points about credit,
about sales tax, etc | think these are sugres
tions for action They can be debated, and
it will be the endzavour of my Mustry to
go mto these Theie 15 an  Agricu ture
Machinery Board under my Chairmanship
We propose 10 convene a meeting of the
Board on which the Agro-Industr es
Corporation and concerned Ministr es are
represented. We piopos to review the entire
question

SHRI BABUBHAI M CHINA{
are making money out of 1t, Rs

They
4 croies

SHRI ANNASAHEB SHINDE I think
he need not cairy this impiess on We want
to encourage indigenous production Our
decisions wou d be such as would encourage
ind genous production >0 that only the gip
would be made up by umports

SHRI M \HAVIR TYAG!:
have a factory for 1t ?

Why not

SHRI ANNASAHEB SHINDE
HMT has started production at Pinjo e

The

DR BHAI MAHAVIR (Dethy) @ 1
would hike 1o rifer to the answer eiven
this House about the selling p 1ces of trac-
tors. It was stated on behalt of the Governs
ment that nformation about the selling
prices of traciors in th: international mar-
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[Dr Bhat Mahavir]

ket was not available with the Government

I would like to know, when you decide to
import or when jou 1mpoit actually, how
you go about the job of importing Do you
propose to call global tenders and mport
trartors from the cheapest source available
or you have some other idea of taking a
decision on the source of the import 7 Why
I ask this 1s because I would like to be
enlightened on whether 1t 1s a fact that last
year within a period of something like seven
months there was a rise in the prices of
imported tractors to the extent of something
Iike Rs 4000 per piece, and because of that
just m one deal of 120 tractors or so which
were imported or at least planned to be
mported by the Pumab Agro-Industries
Corporation an amount of Rs 120 crores
m excess of the price which had prevailed
in the market a few monthy earlier was to
have been drarned out of India, because of
the excess price being charged by some wes-
tern exporters like TMT and one or two
others I want to know whether such a
price rise was permitted by the Government
and whether corresponding to that a simlar
price rise was permitted to the indigenous
producers of tractors also during the course
of last year, near about the middle of 1971

Thirdly, 1s 1t a fact that at the time
when these tractors were mported under
the World Bank credit scheme and imported
at a price which was Rs 4000 or Rs 5000
in excess of the price prevalling earher,
there had been no increase in the interna-
tional price, competitive price, of tractors
and only some producers had increased the
price of therr products ? Thudly, 1s it not
also a fact that the demand 1n this country
for these smaller Russian tractors was there
more than for the western tractors which
had ncreased thetr prices and, 1f 15 so, how
1s 1t that these tractors weie nmported which
actually were not corresponding to the de-
mand of the farmers

The hon Minister made some statement
about the shortage of draft power I would
like to know whether any assessment has
been made of the likely effect of this on the
demand for tractors because of our land
reform measures If we go about seriously
and implement those land reform measulres,
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what will be the effect of that on the dema-
nd for tractors because the farms will be
reduced 1n size © Will we have the same
size of tractor demand as we have had during
these previous years,

Lastly when you talk of the draft powsr
and when you say that some farmers are too
poor to purchase cven a bullock, do you
expect that a farmer who 1s not mn a posi-
tion to purchase even a bullo.k would be in
a positto  to purchase a tractor and, if not,
do you visuahise some sort of collectivisi-

tion of the farms 1n order to solve that
problem ?
SHRI ANNASAHEB SHINDE 1 think

Dr Bhai Mahavir has travelled too far and
I would reply to him from the end because
I do not know why he 1s bringing n coilec
tivisation and othe things. When I say that
tractors are not intend=d to be purchased
by the small farmers, our whole 1dev 15—
there 1s experience also where predominan-
thh  small ho'dings are concerned— hat
customer service centres should be the order
of the day That 1s our idea That mezans
the Agro-Industries Corporations We are
trying to encourage the Agro-Industries
Corporatious, the private enterprise and the
unemployed engineers to establish such cust-
omer service centres so that the smnll
farmers who are not able to make immediate
payment can easily get tractors for plouzh-
ing their farms In fact, my own understan-
drng 1s that land ceiling should not adver-
sely affect the demand for tractors Perhaps,
the horse power range—that would be the
demand pattern—would change  For in-
stance Japan I1s one of the countries of the
world which has the lowest hoid: g, like East
UP, 84 per cent of farms in Japan use power
tillers The horse power range 1s diffe ent
The horse power mav undergo a change
But, as I said, there 1s a growing demand
for tractors i this countiy, we have not
touched the fringe of the problem

As far as power machinery for agricul-
ture 1s concerned for our muttiple and
double cropping, for proper cultivation of
land, etc machinery 1s requtred and there-
foreI do not apprehend any downward
trtend as far as the demand in the domestic
field 1s concerned There may be some fears
in the minds of some people But generally
the trend should not be affected
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Then the hon Member asked whether
we are going to invite global tenders, |
would like to submit that we do not want
to be indiscriminate, we would only import
those tractors for which there 1s a manufac-
turing progranune eatlier in the country By
and large, this would be our approach There
would be an inter-Ministe 1al Commuttee
which goes into this matter and comes to
some assessment on the basis of some brhad
informat on avatlable to them and we do not
! ke the private parties to import We im-
port them only through pub'ic secto: organi-
sations hike the STC

As far a< international price is concer
ned, T do not kn>w why he his mentioned
about it Th-re has been a general prce
rise 1n the world  As far as the price rise
of indigenous trac ors is concerned, because
of rise in prices of raw materials the prices
have gone up and we fi d that it was not
even found nprofitable for the indigenous
manufacturers to manuficture more tractors
They were incurring heavy losses Even
one of the concerns, Massey Fergusson,
was mncurring heavy losses  Therefore the
pricing was given on the basis of certain
princip’es

MR DEPUTY CHAIRMAN Mr
Dahyabhar Patel
DR BHAI MAHAVIR One point

remains—the price rise 1in the Agro Indus-
tries

MR DEPUTY CHAIRMAN
ope point remains

Always

DR BHAI MAHAVIR There was a
prce rise of something | ke four thousand
to five thousand rupees per trac or

SHRI ANNASAHEB SHINDE | have
replied to that
DR BHAI MAHAVIR tn the

import by the Agro Industr es Corporation

SHRI ANNASAHEB SHINDE
already replied

1 have

DR BHAI MAHAVIR : You have not
said about 1t

SHRI DAHYABHAI V PATEL : Sir,
has the Government completely made up
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1ts mind that the ladian tractor industry s
to survive and progress or are they of two
miads 7 As for instance, only
back we had a dibate on the
of the Indisn Iron and Seel Co Has the
Government anv ntention of tak ng over
the traclor plants after putting them nto
difficulty ? I am saying this well advised
The Minister knows that I do not make a
stafement without knowing things as they
are In this very House, Sir, I had reason
to critivise the Ministry of Industrial Deve-
lopment and call it the Mimnistry for Indus-
trial Destraction primartly becauce of the
treatment he was giving to tractor manufac-
turers and the step-motherly treatment given
to certatn industries and the favour shown
to others  This has been brought out very
well m the report of the Tractor Prices
Enquiry Commitiee which 1s a departmental
comm t ee of the Government Will the
Minister lay that report on the Tab'e of the
House ? 1t will give manv startling dis-
closures

two days
taking over

As regards tractors and farmers with
the present policy of the Government limit-
ing Loldings, may 1 know wkich farmer w 1}
remaln 1n a position to own a tractor ?

SHRI RANBIR SINGH :
lakhs

Lakhs and

SHRI DAHYABHAI V PATEL I am
not asking the ex-Minister of a State 1
am asking the Central Minister whch
farmer will be able to own a tractor If
the Government’s Intention 1s to pievent
farmers from owning tractors and they want
only service units to own tractors tet tiem
come out with a statement telling the
farmers that this 1s their new policy It 1s
not fair to make people purchase tractors
or even manufacture tractors without telhing
them that this 1s going (0 be the poiny of

the future Therefore, 1 would like the
Government to mahke themselves clear on
this point

The next pont ¥ would hke to know s
how many tiactors like the use'ess German
tractors this Government 1s going to import,
or have they formally made up thetr mund
that no tractors are to be 1mported I can
understand larre size t actors being brought
for earth work o1 fo the use of the army
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[Shri Dahyabhai V. Patel]
That is a different thing altogether. Will
the hon’ble Minister enlighten us ?

SHRT ANNASAHEB SHINDE : Sir, I
do not know if T shall be in a position to
convince the hon’ble Member because he
has very strong views on cerlain matters,
specially when you look at certain issues
through a particular spectacle For instance
the question of taking over may be addressed
to the Ministry of Industrial Development.
But to my mind there is no intention what-
soever, In fact, as 1 said earlier, the
Government’s effort is to encourage indi-
genous manufacture of tractors. The
import programme I have explained in detail
that we are going to import only those
tractors for which there is alreadv a manu-
facture programme. Then, his figure has

been based on the last estimate. About
price why he is feeling . .
SHRI DAHYABHAI V. PATEL : That

is the crux of the matter. You have got
the report of the Tractor Prices Enquiry
Committee .

SHRI ANNASAHEB SHINDE : I would
Iike to know from Mr. Patel why one of

the concerns with which he has close
association is being closed,

SHRI DAHYABHAI V. PATEL : That
question does not arise at all. You
mentioned it. I did not mention it.

SHRI BABUBHAT M., CHINAI: The

question is is he going 1o

Table ?

lay it on the

SHRI LOKANATH MISRA (Orissa) :
The matter is of considerable importance.
He should place the report on the Table of
the House. Why does he not lay it on the
Table ? Do you have any difficulty ?

MR. DEPUTY CHAIRMAN
. Suraj Prasad.

Shri

SHRI BABUBHAI M. CHINAI : Either
he must say “No’ or he must say ““Yes’’.

SHRI LOKANATH MISRA You
should allow Members to put questions.
The Minister must answer the question.
What is his reaction to that question ?

TRAJYA SABHA]
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MR. DEPUTY CHAIRMAN : He has
already answered. He says ““No”",

SHRI LOKANATH MISHRA : On a
point of order. Do you approve of the
Minister sitting in his seat and nodding his
head and taking tha' nodding as his reply
in the negative ? T must have your ruling
on the matter. Let him stand up and say

““No”. Let it go on record.

SHRI MAHAVIR TYAGI: It is an
official rcport.

MR. DEPUTY CHAIRMAN Al

offictal reports are not placed on the Table
of the House.

SHRI MAHAVIR TYAGI : The official
report has been submitted and we have a
right to look iato that paper.

SHRI ANNASAHEB SHINDE : May I
be allowed to say one sentence ? This
question relates to the Ministry of Industrial

Development and may be put to that
Ministry. .
ot gra wemz (fagrz) o S gAHT

T SR 2 39 Ay a% arw gfear
q &t weaga feor § s gwafasa o,
SAFN FZA1 2 fF fgegeatd & #7gT 140
fafead gazas sdtq @ T sar qarg
# fou 112 fafews g qrae i I8 &
AT aeft g% 28 fufeaw grd wraw g3
Fezi€ FIGT & 1T AT AT 97T K THWE
& 3g#) grard gifr g wAgd ¥ 9y §
a1 QE gt § fgegeaa § 2T A S
afT § I FI5 gAAT AZ I A1 FHAY |
sigf 9% gH &1 ey, fegeard ® gz
qr= 90 AT £ 423 Y qwtd § AT 7g
& 92T 931 FW A3 1 FIeEE 2 g fag
16 g 2923 JNRA F7 § FA(F 39
#T EATZT AT 18 AT 29T X 1A
FY & | 3fFa o agg @ 92T 9% a5y
e faat & 37 & agf 39 @® 40 gWw
Fazd w1 g gar & 97 A g
a1 A FaEz Ay g, dik @ PR



129 Calling attention to a

T #Z7 AGA A(% § 97 27 gHw @i A
A TT FAAT § | W TFT T4 AAT
R A 70 AR T F Swwd 3§
w5e7 oA F gaifas o 2w H g7 aww
I AT & FAw 16 gme FaET W%
qrAAT §41 Y X g8 wgr v gw 3w §
fads 20 gz ¥ 2 qorar 12y 3 G4
greT 7 AT 91 gomid § Ag7 A3 9
TG At g 1 AY F oqrAar qrgar A
aar @ fF ag gt T gesd & @17 ¥
St @r & 39 #) qred & foq 99 F @A
#7 sk & 7 gad 9,

S Iqavmfy
afed

g, uF & A4

oY g7 WY AT S A A 2
T HAS 08 § 1 & 9o & @ FIAT
g1

gadt 1T 73 fF TazT et ;T &
9qTH A FAT Fgq SAEr § AT 20
9YEZ A1 UFAIEH gAY I F 47 21 AV
# aTFIT 7 rFar igm 5 @ geerd
THATTS SAZN B FA71 Ag IF AV FA FAM
arfs Pl =1 ggfeag § &7 am ax
gxe faw a% ?

fmdagag g fs dam ¥ #fee
fazar & o1 arx € 719 S AEAT 5
& &5 fawar g feaay 71 e @l
& fou | 3fFT dg azag 95 T g9 ay
1 fFed 9T w9 fgsar § §iT dmersss
49 8 599 & Ppeg ax w9 fasar g
1T 7z 37 AT § wAtadw A A
g &9 & Fafady &1 faary & feog
q& S F1E wAE w7 FA0F S 99 F1
fae fparal % fag aga & wgfaarwas
gt za fRT 9q %1 g1 ag &7 AT
T1fzT |
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FIFIT T T qaY gefeasm ooy
FAMT 3T FT 37337 18 W fF 37 fo%

[y

T A 3TN afes Im ¥ Faw
IAEN | 95 IT BT IEIT A1, WF qAF
A AR 2 F AW ¥ AT
13t § & #7r aww & FE gw awg
& AT @7 R, 541 5 I g fF
UFoqHodTe T 2T 31 FT TF &, Tt
q7g 27 ¥ A1 gy F3ed &1 gfaw @<
UsT 7 g3 ] T ¥ AT INA £ A5
qqN 7wy g 7

MT A w g T 92 § v @y
W A 78 799 I5m7 § FF Az St @Y
T 97 @9 T IS T AL g5 A2
faga ot fra wrg § @@ dwd =@l
T 2, &1, YT, AT TFT &T T 1@y A
Tz A8 @07 %9 § MTIN F ara%
75 afgorg ¥ fra 2 99 & qg 5
UFS dF FI gdl § | &Y srAeAr § Fqv
qIFIT 3@ 17 9T faare swH g fF
sz gfgq qr wreafesy #r aarg-

Sua fegr srx ify 812 81 §Y fEme
gar wegw aF ¥ framA § 3z w7

a7 9% AT I¥ g0 FF AN N
F1 faga &7 % 1 97

SHRI ANNASAHEB SHINDE : About
the estimates of tractor demand, as I said,
the National Council of Applied Economic
Research has been entrusted with the study.
It 1s going into the estimates of demand, the
problems of credit, taxes, etc. As I have
earlier already replied to these queries,
these are now at the most suggestions of the
honourable Member which can be taken
note of. Then about the Agro Industries
Corporation taking up the manufacturing
programmes, [ think there seems to be some
misunderstanding on the part of the honour-
able Member. The intention is not that
every Agro Industries Corporation should
take up t! e manufacturing programme. As
should be known to the honourable Member
manufacture of tractors is highly capital
ntensive and in fact, one of the weaknesses
of our country’s economic . . .



131 Calling attention to a

SHRI SURAJ PRASAD Tractor 1s 1n
the small-scale sector now

SHRI ANNASAHEB SHINDE Why
don’t you histen to me ? Whether in the
public sector or 1 the private sector, unless
we manufacture tractors or powe =Iril'ers
on a very big scale where the economucs of
scale would operate, the cost of production
would be very high, the quality would not
be adequate Therefore, the main purpose
of the Agro Industries Carporation 1s to
establich service centres, encourage mecha-
nisation to meet the requirements of spares
and other agricultural machinery—that
means, to serve the larger mterests of the
farmers 1in the States in the field of agricu-
Ytural macninery, tc For that purpose the
Government of India is encouraging the
Agro Industries Corporation

SHRI T V
nadu) : I want
specific questions.

ANANDAN
specific answers

(Tamul
to my

I have
Hereafier

MR DEPUTY CHAIRMAN
been very lax with Members
I will allow only one question

SHRI T. V. ANANDAN From my
party nobody has participated Therefore,
you will have to allow me May I Know
from the honourable Minmister whether 1t
18 a fact that there are about 25,000 impor-
ted tractors lying dle in the country for
want of components for so many years?
I think that quesiton has also been answered
last year in the House I do not know what
the position 1s now. If 1t 1s not right, may
you be pleased to give the figure of tiac
tors awarting components ? Also 1 would
hke to know whether there are domcstic
unrts created for the manufacture of compo
nents for these tractors It is also accepted
by the Minister and also by some honour-
able friends here that there ate about
10,000 traetors being produced n the
country domestically, but they do not find
a market May I not ask you, Mr Minister,
that 1t 1s due to the exorbitant cost of
production that 1s being manufactured
domesticallv because of the taxation policy?
Your policy 1s, there 1s a feeling 1in  the
country, to equalise by taxation the cost of
production of indigenous products on a
par with the imported tractors so that the
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farmers of the country will go n for the
imported tractors instead of the domestic
products Finally 1 should hike to know
whether you are not curtailing the employ-
ment potential by 1mporting tractors from
foretgn countries, nstead of encouraging
domestic production—thereby  unemploy-
ment (s mcreasing i the country

SHRI ANHASAHEB SHINDE If we
take the last question of the honourab'e
Member, wiether the interests of local
emplovment as far as tractor manufacture
Is concerned, .

(Interruption)

SHRIT V ANANDAN [t has been

hapenn ng for the last fiftern years

SHRI ANNASAHEB SHINDE 1 would
repeat that ymport 1s a temporary phase
Only so long as there 1s a wide gap between
the indigenous manufacture and the demand
to fill up that gap we would be impoiting
As I said earhigr, I do not know whether
the honourable Mé¢mber was there or not
when I earlier had replied to this question,
our whole emphasis 1s to encourage indigen=
ous productjon, our requirements will not
be fully and adequately met unless we
depend upon wur indigenous production
Our effort 1s 1n that direction As regards
spare parts for tractors—he gave some
figure, I do not know wherefrom he
obtamned that figure—the tractors which
were purchaged 20 years ago or 30 yecars
ago, I do not think even the honourable
Member would fee! that they should work
still Inm my view that type of tractors are
absolutely out of date And in those count-
ries where t'rhey were manufactured, even
there they are no longer manutactured As
far as the reccently manufactured tractors
which are 1n?ported into this country are
concerned, for them there 1s no difficulty
In getting spare parts A very liberal policy
1s there in that regard The Agro Industries
Corporatiomsexpected totake adequate stock

of these. If they are not avasiable,

1 pM they can immediately send an
mtimation to us  Government of
India 1mmediately allows mport There

1s no difficulty about spare parts for any
genuine tractor owner or Agro Indu stries
Corporation As far as indigenous
manufacture 1s concerned, 1 have earlier
given the figures to the House. ‘
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SHRI T V. ANANDAN : About the
policy of the Government to equalise ..

SHRI ANNASAHEB SHINDE : I have
rep'ied to that.

=t ATFAT qAE W (I 93W):
=T, [T a8 O gy I 17 Wig
faarf & 9315 F1 # gy WGy F
Farg #1197 7% Ar% Wifge ?, 48
FIFIT AT 9 WM F AW A
fazFz fFe qvg @ fraray #1 mmm &%
W A am ot Fwr weI 2 R
iy wig femd araeqr ¢ f5 Wi, ma
gEq1E Fa1 F3F @), SAmafasr &1 g T
7@ frarAt &1 fegar sy g §TAr
|1g w3 | W T E AT AT F, A1E
I FIIE 10,000 Fo g, FIT IAF!
40,000 To 7 | IqF Fq1q ¥ AT AT
FZT & 9% am O syl suaq
F7d gu, fF grdt 9€ wggaft amd
T ¥ A1 ufeq 8BS 40 § 50 q3dee
=% FY gFAE YA war @ g ogq
HATUTL 9T W & FAWGLT ofqd  qreqm &
frart &1 A w T W@ & T @R
st g+ fHaET o wiew FT W@ E, 40 &

50 wr=dt aF € ¥ 9T gFAIE YET N
#3 | 3gF F1F9 4 ¥7 9@ g fEwmay

& ggawl g1a &1 T ofy &1 grafa v
TG FH &1 AIXFEN L frgmal gL a®
£ gzigar 2 1@ 2 frarar &1 {5 ag g+
FT IET qT 1 T FT ARKIAAT
FAIQ |

=Y saawmafA : o g e

ST ATEAT 9EE ;g o AW, FE
agr § fF 10000 Feaide gazd fas ad
WEranAad fas W &, woe wAl

w@iaa a1 arq 3, q1 Jfex g ag
oy AT g '

=t ToERtag S HATgRT § |
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1 AAFEY garT A ¢ S FArgAT
8, 98T SATIT FF-91FT F & | WT ATFT
FFAT T 3@, F1§ T ST 20-25 ard
qiaT & § 9% Iqqsy  AgY §, W1 %%
50 g1 91T ® 9T F F FE Al qF
9 g W ®W O, F1E ITH0 AEF AE 2
T ady WA 7 yrgF AN T W IAF
g wqrar g 5 &€ agr dar oy &1
TIlEd 8 ¥ q1g 3 F TFOIE U
aifF afa® & sfas garwr a1 1 &7 390
I8 FT @I A48 739 & 5 fFam
F1 {58 991 F T F qITIAFAT &

oY, oI @A T T AT Gray
TEA T T § 1 ’W F I OA FTES
AT AT FUS—F AT WA A T F
qAT 781 F—FTG-AR qra-ai9 qra §
AR @F-AT garT wqg A aig-qre
FA7 ®AT UG IFT qUAT ATET  gF
fru &, oTF 9A F) 232 ITWIH ALY,
T X SN FT gEAr WU g
fEma aara & 1 ST AI-9¥ I
Fo IT g% TET AW B UM FEEIA FI-
QiYaA | a8 qyonAr fEEra F ogmma g
g Wt sarmafs wgar ¥R WA A
41T AT | wsBT & I FAIC A AF,
QI 213 F47 T 1 AT FIFIT U
TFqIE TYAT A1 qTd FEON AR Q@7 FH
FOM arfd ITF1 FAST ST To I
F faf T T H9aT GAATAY T § @H
F |

# «ftaq, wAds adf St Foag
gaar =gar § & oFar & A
#fy fegra fgawd Sfa @i
ar fEaE qeEarY Aifg Y 7 HIR
g ¥ geEr (Fay 1 ffa Sgdr g,
& IaF qqqr a7 Faq aarar Afgy fF
912 IO TR FAT Fiq A faR@r &
FFzT Amy wrq, A F I[A T FA
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[+t arTeaT 9812 W |

arfgd arfs g T @dEs g
FT g% | & Ay S & FAF0 wigar g
fr adarT & I A @1 £ R, IAF
@Y g 43 g0 &, S IR A KA HIE
Y arg araa ?

gady aiq §ag Fgar =gar g f+
FT AT FIE IT G FT TR FATHY
faad gru fFaAT 1 G1F T 92T Iqus
g e I AR g F oW aus
framat & faw &z 1 T § g2
aieqd & weax g a2 fedt @l ®, wrgr § 7
AUl g 3T T o1 &F MY IS TG
Wl @dg g% ?

SHRI ANNASAHEB SHINDE : Sir,
many of the queries [ have earlier replied.
In fact, with regard to the figure which
has been given of tractors lying in the sto-
cks of the Agro-Industries Corporations,
for mstance, 1 have even <ome tentative
ficure as on 15th August, 1972 and n
respect of Assam, Andhra Pradesh, Guarat,
Jammu & Kashmir, Mysore, Maharashtra,
Orissa, Rajasthan, Madras, etc, the total
comes to 2223 which includes RS-09 tractors
from the GDR which 1 mentioned earlier
In respect of Haryana, West Bengal,
Meghalaya, etc, the figures are not available
with me The total figure may be about
3,000 or so.

Then, Sir, as far the import duty 1s con-
cerned, I have exp'ained the Government’s
v ewpoint. The Government has deliberately
put a heavier import duty on the 1mported
tractors 1n oitber 10 encourage ndigenous
manufacture and to discourage their import

As far as the general price structure 1s
concerned, 1 think, tn India, unless there
1s a very large scale of production of
tractors, 1t wou'd be very difficult to bring
down the prices. So this aspect will have to
be borne in nund Qur units are, compared
to the units elsewhere in the world, are very
tiny units and, therefore, large-c<cale manu-
facture will have to be encouraged, 1 think,
both 1n the private and public sectors and,
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I hope, with economtes effected, there wll
be cheaper tractors available.

MR DEPUTY CHAIRMAN :
Mr. Yadav,

Yes,

ot TR qUgg (IF7 937w) @ #
HFYFIT F1ETTT 34 917 . av%  fa=rer
qigar g 5 AWK FAET a7 W} g
¥ 'fF ITFT TeAF  gwar A+F AL 2,
zafaa I3%T JT7T ALY 1 WY g1 A Fav
gIFT q 1T U7 AQFT FIAT 2 AT
g F g fFam ¥ W A
fafag 219 & 93T qoews wwAr
frgam REr ar 8% SYr Ry @ e
¥ T3zt 9 2% fagy aor fwqrEy
FI IFATT T IZAT 98 7 oA ST g
TEFTRIAATT AT AL F vF ¥
IaF1 F1IT 98 § fF 960 TeRI T s
7t & I gafen @ feem ¥ dqzT o
% F feg darz @ &)

gAY a7 & Ag fA3gA FTAr ArEAr
265 a¥r At oft 3 T2 & arag W
ST g FE, ¥ IAFY aE A fEAAT
g 1 AT ZA A 7 gasd At
drar faifka @ W@ & 9% *ew 25
gid g ¥ 79 F 23z FY Avr agra
FH A1 @2 A g A A g s
FWA O QLT e A & fEy @y
arfzn AT 39% @9 @ Ay @rav faae
Fr oY IFNE frar AT wfge; aax
qrav faod & zeN1 #Y o9 oAy a8
21 HITTT IH AT F1 Y TN FIAT
arfgn aMfF zaxy a@ltv o feqeE ¥
T IS I IR T

oA FeEfrers wretwa ¥ argeg
q ox @i fraga @1 Sgar g fr
IAF F19 77 91 9ufq & 38w IoTTH
&1 FATFT ITT 9297 T S ZW JrAR]
fasy & fF 7zt 9T oo guefezas #real-
g H1 W A IS YT Iq W
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o1, o7 {1 qY =TT {1 oA g AT uAy
FqamE fFar qrar @ 5 9 w1 g9
ot ¥ anrg g NFAT | qEAY W HIAH
wsry @ afg A QI N e @
fis Scrred s @¥, 4 & 7g fA3sd &40
F1gAT g fr 9T @@y &1 a7 "ITq
Far av IAKT WIF FF T OATCA 4 T
fago § £33T gFI FT @ § AT AX
T ¥ g gU £ 4T F §g A1 90N Al
JET & ST HT AT TIeATRT A,
aE & AT AZTF A9 € A2 GUIN AW
Td q¥E § faget gar W a9

A arg A F AT FIAT ME
gag g 2 fs a0 & fram &1 23
ggA F fag a1 Fwor fzar srar § I9%
fow @3zz 1 & A AT Srar =rfao
v grg gy grafe ar gad ST A
37 w@d ¥ foq AT adr o omar
wifgo 1 7 gqeg A N @ g W ag
THT AT |

arferT 7 & ww 2 =T st &7 FrEar
§ 137 72977 98 gU A0 AGT &
Y TF0E @ 2, 78 ANaT W §, sEwr
gt @ad AF & g &, g3fegae
FITARAF 7 7 €7 F 978 4gT FE el
¥ @ A vfaeed $71 T@r § @ w940
St ST F7 oar & Y, far T oS q
F2l, §4 WAZ FaAl AT TA FUC FA |
&1z R el 7 ara § fegosar
geFre oF ggdry  afafg dsigi @1 g
qray A srw 73 q % E32A F1 gEA FA
A1 3t Y gAad afeargar § 3 @ F4 <1
aF ?

SHRI ANNASAHEB SHINDE S,
the Government has taken note of the views
expressed by the hon Member on the floor
of the House, and I ¢o not think there 1s

any ne.d to set up a Par 1amentary Commi-
ttee for this As far as power tllers are
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concerned, the Government has licensed a
number of uaits which manufacture power
tillers 1n  this counuy, and some of the
units are coming up—though very slowly,

As far as his suggestion to review the
working of the Agro-Industries Corporation
1s concerned. tte Government reviews
annuaily the working of the Corporation,
and w.ll review the working of U P Agro-
Industries Corporation also But my impre-
ssion 1s that this 1s one ot the good corpo-

rations There are some defects n all
organizations, We shall go into  that
matter

I have made a note of other points
raised by the hon Member.

SHRI THILLAT VILLALAN (Tamil
Madu) We aie now discussing the produc
tion of tiactors 1nd genous or 1mported
from foreign countries My pont 1s regard-
g the distribution 1n con 1quation  of
production  This I am saying frcm my
personal experience In States, the Agro-
Industries Corporations are dist tbu ing
To get a tractor, 1t wll take years They
register the app'ications and after ten or
eleven months they are asked to pay the
first nstalment It 1s more than one year
or one and a half years 1 would like to
know form the hon  Minister what steps
have been tiken by the Government to avoid
that delay 1n distributing tractors which are
available indigenously or are mmported fiom
foreign countries. s

SHRI ANNASAHEB SHINDE : For
both wmporied tractors and indigenously
manufactured tractors, as far as distribu-
tion 1s concerned, thgre 1s a Tractor
(Contro!) Ord r now, and undei that O der
certain forms have been prescr bed Ore
has to apply on those prescribed forms and
deposit a certain amount either with the
agents of indigenous manufacturers or, 1f 1t
i1s imported, with the Agro-Industiies Cor-
poration  If tractors are available, there
1s no delay at all because that Order does
not envisage any delay But if the sug-
gestion of the hon Member 1s that the
Tiactor (Control) Order 18 too much com-
phcated, perhaps that can be a suggestion
which can be looke Into

~
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DR. M. K VYAS (Maharashtra) : May
1 know from the hon  Mimster whether
two years ago a survey was made of the
requirements of tractors in  Punjab, Hary-
ana, Gujarat and Andhra Pradesh, to the
tune of 22,000 tractors, and for a part of
1t later on tendeis were 1ssued through the
World Bank ? Were these purchases sus-
pended and later on 1t became ne essary to
1ssue fresh tenders ? For what reason the
delay was there ? Will this delay cause
any additional amount to Inda ? Secondly,
I would like to know whether amongst these
20,000 tractors estimated for import, how
many will be imported through the World
Bank ? What are the terms under which the
World Bank 1s going to allow the import of
these tractor, 1t at all ? Lastly, I would
hike to know whether Indian manufacturers
are permitted to participate in the tenders
called 2 1 would also ke to know whe-
ther the hon. Minister 1s aware that some
of the tractors manufactured and supposed
to be unsold were due to technical
defects 2 Would the Government of India
ensure that no such tractors are foisted on
the agriculturists under the pretext of indi-
genous manufacture ?

SHRI ANNASAHEB SHINDE : The e
1s no compulsion on anybody to buy a par-
ticular type of tractor It is for the far-
mer to find out what type or what make he
would hike to have and accordingly he s
expected to put in his order.

As far as mmport proposals under the
World Bank loan are concerned, at the
moment thete is a propocal for Gujarat,
Punjab, Haryana, Andhra Pradesh, Iamil
Nadu, Mysore and Maharashtra to come
forward under the World Bank loan for
about 22,000 tractors. As far as my infor-
mation goes, the indigenous manufacturers
are not prohibited to put in their offers in
this respect.

MR. DEPUTY CHAIRMAN
Venigalla Satyanarayana to
Table

Mr.
lay on the

DR. M. R. VYAS: Sir, he has not
rephed to the earlier part, whether two
years ago a survey was made and the tenders
were not accepted.
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THIRD REPORT OF THE JOINT
COMMITTEE OF THE HOUSES

ON OFFICES OF PROFIT

SHRI VENIGALLA SATYANARA-
YANA (Andhra Pradesh) : S, I beg to
lay on the Table a copy of the Third Rep-
ort of the Joint Committee of the Houses
on Offices of Profit (Fifth Lok Sabha)

REPORT OF THE JOINT COMMI-
TTEE ON THE CODE OF CRIMI-
NAL PROCEDURE BALL, 1970

SHRI MULKA
{Mysore) :

GOVINDA REDDY
Sir, 1 beg to move :

“That the time appointed for the
presentation of the Report of the Joint
Committee of the Houses on the Code
of Crimmal Procedure Bill, 1970, be
further extended upto the last day of

the Eighty-second Session of the Rajya
Sabha ”

The question was put and the motion was
adopted.

MESSAGES FROM THE LOK
SABHA

(1) THE SEEDS (AMENDMENT) BILL, 1572

(1) THE RUIERS OF INDIAN STATES
(ABOLITION OF PRIVILEGES) BILL,
1972

(1) T;IBZ ADOPTION OF CHILDREN BiLL,
197

SECRETARY *  Sir, I have to report
to the House the following messages recel-
ved from the Lok Sabha, signed by the
Secretary of the Lok Sabha :—

M

“In accordance with the provisions
of Rule 96 of the Rules of Procedure
and Conduct of Business 1in Lok Sabha,
I am directed to enclose herewith the
Seeds (Amendment) Bill, 1972, as pas-
sed by Lok Sabha at 1ts situng held on
the 16th August, 1972.”

an

“In accordance with the provisions of
Rule 96 of the Rules of Procedure and



